THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)
PENDENCY/ ARREARS IN THE PRINCIPAL SEAT & OUTLYING BENCHES AS ON 31sT JULY, 2022

NAME

Opening Balance

Institution during

Disposal during the

Closing Balance at
the end of the

Disposal of cases
which are more

Pendency of Cases
which are more

than 5 years old at
the Month Month month than 5 years old the end of the
OF THE month
BENCH
Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total
Pr:::::)al 34929 | 8488 | 43417 660 197 857 611 102 713 34978 | 8583 | 43561 39 05 44 6233 2448 8681
Kohima 711 75 786 41 01 42 20 08 28 732 68 800 02 - 02 39 02 41
Aizawl 395 81 476 31 05 36 27 02 29 399 84 483 02 - 02 46 01 47
Itanagar 1086 182 1268 38 18 56 57 24 81 1067 176 1243 07 01 08 93 05 98
Total 37121 | 8826 | 45947 770 221 991 715 136 851 37176 | 8911 | 46087 50 06 56 6411 2456 8867

N.B:-Excluding Misc Cases/I.A/BA.




